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ador tbe COFEPOSA Act in 008. Damaa 
IDd Diu, duriD, tile IaIl two ,.arl it a. 
under: 

No. of po. IDOl 

detained 

21 

No. of perIODS 
reJcUtd by 

Adyisory Boardl 
Courts 

18 

----_--- -----_ -----
(b) 'Prosecution apinst 8 penonl was 

flied under the Cu.toms Act in O()a. Daman 
and Diu during tbe lasl two years and out 
or tbese, 2 penon. were convicted. 

(c) The number or persoos detailed 
under COFEPOSA Act and number of 
person. arrested under ellS' om. Act durin. 
the last two years is as under : 

No. or penon. 
detlined under 
COffPOSA 

_----... - _. __ "4 ___ _ 

No. or penons 
arrer.(ed under 
Cuslom~ Act 

S853 

Seat log up or En,lronment C('urt~ 

2426. SHRJ RANJIT SINGH 
OAEKWAO : Win the Minil'ter of 
ENVIRONMENT AND FORESTS be 
pJesstd 10 state : 

(a) whether the Supreme Cilurl'. 
su,geltion ror seUiol up of 1be Enyiron
menIal Court. on "~lionaJ basis has been 
examined by the Goyernment; 

(b) if 50, the detail. tbereof and the 
time by which sucb courts are likely to be 
10( up; 

fc) wbetber maximum numbar of cases 
on environmental pollution are reporttd 
from Qujarat, particularly from B~roda; 

and 

(d) it 80, the number or environmental 
ceurtl to be set up fft the Weltfro r.:tgion 
aad p.rticularly in Gujarat , 

THE MINISTER OP ENVIRONMENT 
AND FORESTS ,SHRI BHAIAN LAL): 
(a), (b) apd (d). TIle lUll_doD or tbe 

Supre01C Court for establi~bmcnt of 
environmental courts is under tbe examina
tioo of tbe Govetnm~nt. 

Cc) Upto 31.12.1986, amell8 the states, 
tbe maximum ~ number, 198 cases are 
reported from Gujarat. The Baroda region 
accounts for S6 cases. 

Tlaorlum Deposits In Atom ic B(~ltl 

2421. DR. S. JAGATHRAKSHAKAN: 
Will tbe PRIME ~lINISTER be pleased to 
state: 

(8) the amount of tbol ium deposits 
available in the country, State-wist; 

(b) whether al1 the thorium is beil'g 
utilised as a fuel, in the atomic pov.er plants 
for generating p0\\er; 

(c) the quantity of thorium being used 
as fuel at Kalpakkam and Its cost; and 

(,i) if the co~t is h:gher, the sfeps taken 
to reduce it 1 

THE MINlSTFR OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLO(iV AND MJNISTER OF 
ST.4-1E IN lHB DFPARTMFNTS OF 
OCEAN DF"FIOrMENT. ATO'''tC 
ENERGY, EL[CTRONICS AND SPACE 
(SHRI K R. . NARAYANAN): (a) 
Appro~imatelv 3,63 000 tpones of ttiorium 
metal i~ available in the beach and inland 
rlactr dtposits ~f tbe c(l\}ntry. ml~inly in 
Kernla, Tamil Nadu and Orissa. and to a 
l~ser extent. in Bihar, \Ve~t Bengal and 
Andhra Prade'h. • 

(b) No, Sir. Only 8 c:,mal1 nmount of 
tborium is being used on an experimental 
basis. 

(c) and (d). A small Quantity of thorium 
has been irradiated at Trombay and 
reprocessed to exfract a few hundred grams 
of U-233. which was used in the reactor 
Purnima .. 11 00 an experimenta1 basis. It is 
tlpected that furthtr exrerimenfs to 
be carried out in the Fac;t Breeder 
Test Reactor at Kalpakkam 
will provide in due course, data at,out 
convenion effidency and economic costs of 
tborium in tbe 8encration or power. 




